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Government of India
Ministry of Commerce & Industry

Department of Commerce
Directorate General of Foreign Trade
Udyog Bhawan, New Delhi­110011

 
Public Notice No.   62 /(RE­2010)2009­2014

Dated: the 7th  July,  2011
 

Subject:­ MODIFICATION OF SION C­1058  under Engineering Product Group.
 

In exercise of the powers conferred under Paragraph 2.4 of the Foreign Trade Policy, 2009­14, the following amendment is made in SION C – 1058 in the
Handbook of Procedure Vol. II.
2.         Sl No. 3 of import list of SION C­1058 is at present described as “Tubular Bags” and it is an allowed    input on a  net to net basis.  Hereinafter description
of Sl No. 3 of this SION will be   modified to read as under:­
Sl No. Import item Quantity
3 Tubular Bags (Gaunlet)

OR
Relevant Sewn Gaunlet cloth

Net to net
OR
1.05 Sq. Mtrs/Sq. Mtrs content in
the export product.

 
   There is no other change in the import items or the export product (either in their description or quantity).
 
Effect of this modification:
 

Under SION C­1058,  till now, only Tubular Bags (Gaunlet) were permitted as an  input at Sl No. 3 of  the SION.   Now,  this      is modified  to   permit an
alternate item i.e. relevant sewn Gaunlet cloth.   There is no other change.
 

 
 

 
( Anup K. Pujari)

Director General of Foreign Trade
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